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Title: Need to give adequate protection to Shri Rajesh Ranjan, an M.P. from Bihar in view of repeated attacks on
the member as well as other elected representatives of Bihar.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Speaker, Sir, we stand committed to the views of Shri Pappu
Yadav.
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The hon. Home Minister and Deputy Prime Minister is sitting here; he will take this matter seriously.

...(Interruptions)
MR. SPEAKER: He will take this matter seriously.
...(Interruptions)
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14.07 hrs.
(At this stage, Shri Madhusudan Mistry and some other hon. Members came
and stood on the floor near the Table.)
...(Interruptions)
MR. SPEAKER: | cannot take any other issue without notice.
...(Interruptions)
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MR. SPEAKER: Please go back to your seats. Let us now take up discussion regarding atrocities on Dalits. You
must all cooperate. This subject is pending for a long time to be discussed.

...(Interruptions)

MR. SPEAKER: You can give a notice. Your notice must come to me. There is a procedure for running the House.



...(Interruptions)
MR. SPEAKER: The slogan should not go on record. Television cameras should also be switched off.

...(Interruptions)

MR. SPEAKER: The House stands adjourned to meet at 11 a.m. on Wednesday, 13" of August, 2003.
14.08 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Wednesday, August 13, 2003/Sravana 22, 1925 (Saka).



